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India has launched a Scheme for Repair, Renovation and Restoration (RRR) of
water bodies which has multiple objectives like comprehensive improvement and
restoration of water bodies thereby increasing tank storage capacity, ground water
recharge etc. Under the RRR Scheme, the works of 1933 water bodies have been
completed with domestic support and ¥ 917.259 crore has been released at the
end of March, 2015.The Central Ground Water Board (CGWB) has undertaken the
demonstrative rain water harvesting and artificial recharge projects under the Scheme
of “Ground Water Management and Regulation”, in priority areas including rural
areas of the country during Eleventh Plan. Total of 133 demonstrative recharge
projects have been taken up for construction of artificial recharge structures in 22
States by CGWB during Eleventh Plan. The Government of India has established
National Water Mission (NWM) under National Action Plan on Climate Change.
The main objective of NWM is “conservation of water, minimizing wastage and
ensuring its more equitable distribution both across and within States through

integrated water resources development and management”.

(b) and (¢) The Ministry of Water Resources, River Development and Ganga
Rejuvenation has launched Jal Kranti Abhiyan which includes Jal Gram Yojana. 125
Jal Grams have been identified. Jal Gram Yojana has a provision for selection of

two water stressed villages in each district of the country.

The measures in place to ensure involvement and participation of Panchayati
Raj Institutions {PRIs) and other associations under Jal Gram Yojana include Repair,
Renovation and Restoration of existing and abandoned water bodies (reservoirs, tanks,
ponds etc)), rainwater harvesting, artificial recharge of ground water, re-cycling of
waste water, mass awareness programme, micro irrigation for water use efficiency,
reclamation of water logged areas, community based water monitoring, pollution

abatement (surface and ground water), etc.
Status of Ultra Mega Power Projects

*218. SHRI KIRANMAY NANDA: Will the Minister of POWER be pleased

to state:

{a) the status of setting up of Ulira Mega Power Projects (UMPPs) in the

country,

{b) the steps proposed to be taken by Government to expedite the work of the
delayed projects;

{c) the number of power projects lying pending/incomplete in the country,

including Haryana;, and
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{d) the steps taken by Government for completing the pending projects, State/

sector-wise and plant-wise?

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI PIYUSH
GOYAL): (a) Four UMPPs, viz, Sasan in Madhya Pradesh, Mundra in Gujarat,
Krishnapatnam in Andhra Pradesh and Tilaiya in Jharkhand have been awarded to the
successful bidders so far. Mundra and Sasan UMPP have been fully commissioned.
The status of awarded UMFPPs is given in Statement-I (See below). The status of
other identified UMFPPs is given in Statement-II (See below).

by . A Joint Monitoring Committee (JIMC) headed by Member (Thermal),
Central Electricity Authority (CEA) and co-chaired by Principal Secretary (Energy)
of the host State has been constituted to review the progress of implementation of
UMPP.

I, Any Ministry/Department or any private entrepreneur can submit/upload their
stalled investment projects involving the investment of ¥ 1000 crore or more or a
project considered to be critical in the Project Monitoring Group (PMG) portal of
Cabinet Secretariat. Ministry of Power is taking up such stalled projects, for further
monitoring by PMG in Cabinet Secretariat.

{c) Presently, 82 Thermal Power Projects aggregating to 83621.1 MW are
under construction/incomplete in the country. The details are given in Statement-111
{(See below).

Also 48 Hydro Electric Projects (above 25 MW) aggregating to 13328 MW are
under construction in the country. The details are given in Statement-1V {See below).
Apart from these, presently 42 Hydro Electric Projects aggregating to 26638 MW
have been concurred by CEA and yet to be taken up for construction. The details
are given in Statement-V {See below). There are no Thermal Project/Hydro Project

under construction/lying incomplete in Haryana.

{d) The following steps have been taken by the Government for timely completion
of the projects:

[ Central Electricity Authority (CEA) is monitoring the progress of construction
of the power projects in pursuance of 73 () of Electricity Act, 2003. Central
Electricity Authority continuously monitors the progress through frequent site
visits and interaction with the developers and equipment suppliers. CEA holds
review meetings periodically with the developers and other stakeholders and
identifies critical 1ssues for commissioning of power projects and helps in

resolving them.
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II. Regular reviews are undertaken by Ministry of Power, Ministry of Heavy

Industries and Cabinet Secretariat to identify the critical areas and facilitate

faster resolution of mter-ministerial and other outstanding issues.

MI. Ministry of Power also reviews the progress of ongoing projects regularly with

the equipment manufacturers, State Utiliies/CPSUs/Project developers, etc.

Statement-1

Status af awarded Ultra Mega Power Prajects

Sl No. Name of UMPP Location

Status

1. Sasan MPP

(6x660 MW)

2. Mundra UMPP
(5800 MW)

3. Krishnapatnam

UMPP

(6x660 MW)

4. Tilaiya UMPP
(6x660 MW)

Sasan 1 District
Singrauli. Madhya
Pradesh

Mundra in village
Tundawand in
District Kutch,
Guyarat

Krishnapatnam in
District Nellore,
Andhra Pradesh

Near Tilaiya village
in Hazarnbagh and
Koderma Districts,
Jharkhand

Project awarded and transferred
to M/s. Rehance Power Ltd.
on 07.08.2007. Project 1s fully

commissicned.

Project awarded and transferred
to Mfs. Tata Power Ltd. on
24.04.2007. Project 1s fully

commissiched.

The Project awarded and
transferred to M/s. Reliance
Power Ltd. on 29th January,
2008. The developer has
stopped work at site, citing
new regulation of coal pricing
in Indonesia. The procurers
have issued termination notice.

The matter is sub judice.

Project awarded and transferred
on 7th August, 2009 to M/s
Reliance Power Ltd (RPL).The
developer, Jharkhand Integrated
Power Ltd (JIPL, a subsidiary
of RPL), has issued notice of
termination of Power Purchase
Agreement (PPA) on 28.4.2015
citing non transfer of land to
the developer by Tharkhand
Government.




60  Written Answers to

[RATYA SABHA]

Statement-IT

Starved Questions

Status of other identified UMPPs

Sl No. Name of UMPP Location

Status

Odisha
i Bedabahal

2, 1st additional

UMPP in
Odisha

3. 2nd additional

UMPP in
Odisha

Chhattisgarh

4. Chhattisgarh

Tamil Nadu

5, Tamil Nadu

6. 2nd Tamil Nadu

UMPP

Jharkhand

7. 2nd Tharkhand

UMPP

Bedabahal in
Sundergarh District

Bijoypatna in
Chandbali Tehsil of
Bhadrak district for

coastal location

Narla and Kasinga
sub division of
Kalahandi District

for inland location

Near Salka and
Khameria villages

in District Surguja

Village Cheyyur,
District

Kancheepuram

Site not finalized

Husainabad,
Deoghar Distt.

Bid has been cancelled and fresh
bid would be 1ssued in Financial
year 2015-16.

Site identified.

Site identified.

RfQ 1issued on March, 2010 and
withdrawn on Oct., 2013 due to
coal blocks falling in inviolate
area. Now, Ministry of Coal
vide letter dated 8.4.2015 has
tentatively recommended coal
blocks.

Bid has been cancelled and fresh
bid would be issued in Financial
year 2015-16.

Ministry of Coal vide letter
dated 8.4.2015 has tentatively
recommended coal blocks.
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Sl No. Name of UMPP Location

Status

Gujarat

8. 2nd Gujarat
UMPP

Karnataka
9. Karnataka

Maharashtra
10. Maharashtra

Bihar
11. Bihar

Uttar Pradesh

12. UMPP in Uttar

Pradesh

State Government
has identified a
suitable site n
Niddodi village of
Mangalore taluka
Dakshina Kannada
District

Kakwara in Banka
Distt.

Site not finalized

Location not finalized.

Site visit report sent by CEA
to Government of Karnataka for
Niddodi village of Mangalore
taluka Dakshina Kannada
District highlighting 1ssues

with respect to the site and
requested for quick resolution

of the issues.

Site could not be firmed up
due to resistance by local

people.

Ministry of Coal vide letter
dated 8.4.2015 has tentatively
recommended coal blocks.

A team of CEA and PFC officials
visited the sites. CEA has submitted

site report to UP Government.

Statement-IT1

Details of under construction Thermal Power Projects in the country

State Project Name Unit No  Capacity  Ant. Comm.
{MW) Sched.
1 2 3 4 5
Central Sector
Asgsam Bongaigaon TPP U-2 250 Aug-16
U-3 250 Mar-17
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1 2 3 4 5
Bihar Barh STPP- I U-1 660 Mar-17
U2 660 Sep-17
U-3 660 Mar-18
Bihar Muzaffarpur TPP Exp. U-4 195 Feb-16
Bihar Nabi Nagar TPP U1 250 Mar-16
u-2 250 Tun-16
U-3 250 Dec-16
U-4 250 Jun-17
Bihar New Nabi Nagar TPP U-1 660 Jun-17
U2 660 Dec-17
U-3 660 Jun-18
Chhattisgarh Lara TPP U-1 8OO Dec-16
u-2 800 Tun-17
Tharkhand Bokaro TPS "A" Exp. U1 500 Mar-16
Tharkhand North Karanpura TPP U1 660 Feb-18
U2 660 Aug-18
U-3 660 Feb-19
Karnataka Kudgi STPP Ph-I U-1 800 Mar-16
U2 800 Sep-16
U3 800 Mar-17
Maharashtra Mouda STPP Ph-11 U-3 660 Aug-16
U-4 660 Feb-17
Maharashtra Solapur STPP U1 660 Feb-17
U2 660 Aug-17
Madhya Pradesh  Vindhyachal TPP Ph-V U-13 500 Aug-15
Madhya Pradesh  Gadarwara TPP U-1 800 Jun-17
u-2 800 Nov-17
Madhya Pradesh  Khargone TPP U1 660 Mar-19
u-2 660 Sep-19
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1 2 3 4 5
Odisha Darlipalli STPP U-1 8OO Feb-18
u-2 800 Jun-18
Tripura Monarchak CCPP ST 356 Sep-15
Tripura Agartala GTP ST-1 255 Aug-15
Uttar Pradesh Unchahar - IV U-6 500 Nov-17
Uttar Pradesh Meja STPP U-1 660 Mar-17
-2 660 Sep-17
Uttar Pradesh Tanda TPP U-1 660 May-18
u-2 660 Nov-18
West Bengal Raghunathpur TPP, Ph-1 u-2 600 Dec-15
West Bengal Raghunathpur TPP, Ph-II U-1 660 13th Plan
U2 660 13th Plan
Torar CenTRAL SECTOR 24916.1
State Sector
Andhra Pradesh  Rayalseema TPE, St-IV U-6 600 Dec-16
Assam Namrup CCGT GT 70 Jun-16
ST 30 Sep-16
Bihar Barauni TPS Extn. U-1 250 Jun-16
u-2 250 Aug-16
Chhattisgarh Marwa TFP U-2 500 Dec-15
Gujarat Sikka TPP Extn. U-4 250 Dec-15
Gujarat Bhavnagar CFBC TPP U-1 250 Mar-16
-2 250 Jun-16
Gujarat Wanakbori TPS Extn. U-8 8OO Oct-18
Karnataka Bellary TPS U-3 700 Dec-15
Karnataka Yermarus TPP U-1 800 Dec-15
U2 800 Apr-16
Maharashtra Chandrapur TPS U-9 500 Jan-16
Maharashtra Koradi TPP Expn. U-9 660 Sep-15
U-10 660 Mar-16
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1 2 3 4 5
Maharashtra Parli TPP  Expn. U-8 250 Oct-15
Madhya Pradesh  Shri Singhaji TPP U-3 660 Jul-18

U-4 660 Nov-13
Odisha Ib valley TPP U-1 660 Aug-17
u-2 660 Jan-18
Rajasthan Chhabra TPP Extn. u-5 660 Apr-17
U-6 660 Jun-13
Rajasthan Suratgarh TPS U-7 660 Apr-17
U-3 660 Jul-17
Telangana Kakatiya TPP Extn. U1 600 Dec-15
Singareni TPP u-1 600 Dec-15
U2 600 Mar-16
Bhadradri TPP U-1 270 Feb-17
u-2 270 Apr-17
U-3 270 Jun-17
U-4 270 Aug-17
Kothagudem TPP U-1 800 Nov-17
Tamil Nadu Ennore exp. SCTPP u-1 660 Jan-18
Tamil Nadu Ennore SCTPP U-1 660 Mar-18
-2 660 May-13
Uttar Pradesh Anpara-D TPP U-7 500 Dec-15
West Bengal Sagardighi TPP-IT U-3 500 Nov-15
U-4 500 Mar-16
Totar State SecTor 20060
Private Sector
Andhra Pradesh  Bhavanapadu TPE, Ph-I U-1 660 Jul-17
u-2 660 Dec-17
Andhra Pradesh ~ NCC TPP U-1 660 Oct-16
-2 660 Mar-17
Andhra Pradesh  Painampuram TPP U-2 660 Aug-15
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1 2 3 4 5
Andhra Pradesh ~ Thamminap-atnam TPP, U-3 350 Aug-16
Stage-II
U-4 350 Nov-16
Andhra Pradesh  Vizag TPP U-1 520 Sep-15
-2 520 Dec-15
Bihar Jas Infra. TPS U-1 660 13th Plan*®
u-2 660 13th Plan®
U-3 660 13th Plan®
U-4 660 13th Plan®
Chhattisgarh Akaltara TPP (Naiyara) U-3 600 Jun-16
U-4 600 Mar-17
-5 600 Dec-17@
U-6 600 Mar-13(@
Chhattisgarh Balco TPP u-2 300 Nov-15
Chhattisgarh Binjkote TPP U-1 300 Dec-15
u-2 300 Jun-16
U-3 300 13th Plan#
U-4 300 13th Plan#
Chhattisgarh Lanco Amarkantak TPP-IT U-3 660 13th Plan*®
U-4 660 13th Plan®
Chhattisgarh Raikheda TPP u-2 685 Dec-15
Chhattisgarh Singhitarai TPP U-1 600 Mar-16
U2 600 Aug-16
Chhattisgarh TRN Energy TPP U-1 300 Dec-15
u-2 300 Mar-17
Chhattisgarh Uchpinda TPP U-1 360 Sep-15
u-2 360 Dec-15
U-3 360 Mar-16
U-4 360 Jun-16

Chhattisgarh Salora TPP u-2 135 Dec-15
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1 2 3 4 5
Chhattisgarh Visa TPP u-1 600 17-18%
Tharkhand Matrishri Usha TPE, Ph-I -1 270 17-18%*

U-2 270 17-18%
Jharkhand Matrishri Usha TPP, Ph-II -3 270 13th Flan*®
U-4 270 13th Plan*
Jharkhand Tor1 TPP U-1 600 17-18 @
U2 600 17-18 @
Maharashtra Amravati TPE, Ph-II -1 270 13th Flan*®
U2 270 13th Plan®
U-3 270 13th Plan*
U4 270 13th Plan*
U-5 270 13th Plan®
Maharashtra Lanco Vidarbha TPP U-1 660 13th Plan*®
u-2 660 13th Plan*
Maharashtra Nasik TPE, Ph-I -2 270 16-17*%
U-3 270 13th Plan®
U-4 270 13th Plan®
U-5 270 13th Plan*
Maharashtra Nasik TPP, Ph-II -1 270 13th Plan*®
U2 270 13th Plan*
U-3 270 13th Plan®
U-4 270 13th Plan®
U-5 270 13th Plan*
Madhya Pradesh  Anuppur TPP, Ph-I u-2 600 Feb-16
Madhya Pradesh Mahan TPP -2 600 17-13@
Madhya Pradesh Gorgi TPP U-1 660 13th Plan#
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1 2 3 4 5
Madhya Pradesh  Seoni TPP, Ph-I U-1 600 03/16
Madhya Pradesh  Niwan TPP u-2 45 Mar-16
Odisha Ind Bharat TPP, (Odisha) U-1 350 Oct-15

-2 350 Feb-16
Odisha KVK Nilanchal TPP U-1 350 17-18
u-2 350 17-18
U-3 350 18-19
Odisha Lanco Babandh TPP U-1 660 17-18%
-2 660 17-18*
Odisha Malibrahmani TPP U-1 525 Sep-16*
u-2 525 Mar-17%
Punjab Goindwal Sahib TPP U-1 270 15-16*
u-2 270 16-17%
Punjab Talwandi Sabo TPP u-2 660 Sep-15
-3 660 Dec-15
Tamil Nadu Melamaruthur TPP u-2 600 Dec-15
Tamil Nadu Tuticorin TPP U-1 660 Sep-17
{Ind-Barath)
Uttar Pradesh Prayagraj (Bara) TPP U-1 660 Sep-15
u-2 660 Jan-16
U-3 660 May-16
Uttar Pradesh Lalitpur TPP U-1 660 Sep-15
u-2 660 Mar-16
-3 660 Sep-16
Totar Prrvate SecTor 38645
Granp Totar 83621.1

* - Presently no work is going on at site
@ - Work progress is very slow.
# - Work yet to start



68 Written Answers to

[RATYA SABHA]

Statement-I11

Starved Questions

Details of Hyvdro Electric Praojects {above 25 M)

under construction in the country

Sl Name of Scheme Sector LE. Cap. Latest
No. (Executing Agency) (No. x Under  Commissioning
MW)  Hxecution
(MW)
1 2 3 4 5 6
Andhra Pradesh
1. Nagarujana Sagar TR State 2x25 50.00 2015-16
{APGENCO)
Sus-ToraL 50.00
Arunachal Pradesh
2. Kameng (NEEPCO) Central 4x150 600.00 2016-17
3. Pare (NEEPCO) Central 2x55 110.00 2015-16
4. Subansiri Lower Central 8x250  2000.00 2018-20
(NHPC)
5. Gongri (Dirang Energy) Private 2x72 144.00 2017-18
Sus-ToTar 2854.00
Himachal Pradesh
6.  Parbati St. II (NHPC) Central 4x200 800.00 2018-19
7. UhI-III (BVPCL) State 3x33.33 100.00 2016-17
8. Swara Kuddu (HPPCL) State 3x37 111.00 2017-18
9. Sainj (HPPCL) State 2x50 100.00 2016-17
10, Shongtong Karcham State 3x150 450.00 2018-19
(HPPCL)
11. Kashang-1 (HPPCL) State 1x65 65.00 2015-16
12, Kashang-1I & III State 28G5 130.00 2017-18
(HPPCL)
13. Bajoli Holi (GMR) Private 3x60 180.00 2017-18
14 Sorang (HSPCL) Private 2x50 100.00 2015-16
15. Tangnu Romai (TRPG) Private 2502 44.00 2017-18
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1 2 3 4 5 6
16, Tidong-I (NSL Tideng) Private 100.00 100.00 2016-17
17 Chanju-I (TA Energy) Private 3x12 36.00 2017-18

Sus-ToTar 2216.00

Jammu and Kashmir

13. Baglihar- II (JKPDCL) State 3x150 450.00 2015-17
19, Kishanganga (NHPC) Central 3xl110 330.00 2016-17
20. Ratle (RHEPPL) Private  4x205 +  850.00 2019-20
1x30
Sus-ToTar 1630.00
Kerala
21. Pallivasal (KSEB) State 2x30 60.00 2017-18
22. Thottuyar (KSEB) State 1x30 + 40.00 2017-18
1x10
Sus-ToTar 100.00
Madhya Pradesh
23. Maheshwar (SMHPCL) Private 10x40 400.00 2016-17
Sus-ToTar 400.00
Maharashtra
24. Koyna Left Bank State 2x40 80.00 2017-18
(WRD, MAH)
Sus-Torar §0.00
Meghalaya
25. New Umtru (MePGCL) State 2x20 40.00 2016-17
Sus-ToTar 40.00
Mizoram
26. Twral (NEEPCO) Central 2x30 60.00 2016-17
Sus-ToTar 60.00
Punjab
27, Shahpurkandi (PSPCL) State 3x33 + 206.00 2017-18
3x33 +
1x8

Sus-Totar 206.00
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1 2 3 4 5 6

Sikkim

28. Bhasmey (Gati Private 3x17 51.00 2017-18
Infrastructure)

29, Dikchu (Sneha Knietic) Private 3x32 96.00 2017-18

30. Jorethang Loop (Dans Private 2x48 96.00 2015-16
Energy)

31. Rangit-I'V (JAL Power) Private 3x40 120.00 2018-19

32, Rangit-Il (Sikkim Private 2x33 66.00 2017-18
Hydro)

33. Rongnichu (Madhya Private 2x48 96.00 2017-18
Bharat)

34. Tashiding (Shiga Private 2x48.5 97.00 2017-18
Energy)

35, Teesta St. Il Private 6x200  1200.00 2016-17

{Teesta Urja)

36. Teesta St. VI (LANCO)  Private 4x125 500.00 2018-19
37. Panan (Himagiri) Private 4x75 300.00 2018-19
Sus-ToTar 2622.00
Telangana
38. Lower Jurala State 6x40 240.00 2015-17
{TSGENCO)
39. Pulichintala State 4x30 120.00 2016-17
{(TSGENCO)
Sus-ToTar 360.00
Uttarakhand
40. Lata Tapovan (NTPC) Central 3x57 171.00 2019-20
41. Tapovan Vishnugad Central 4x130 520.00 2018-19
(NTPC)

42. Tehri PSS (THDC) Central 4x250  1000.00 2018-19
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Statement-1"

Hydro Llectric Schemes concurved by CEA and yet to be

taken up for comstruction

Sl Scheme/Sector/ Agency  Nos. X I Est Cost CEA Const. Remarks
No. District MW  (MW) (% crores) Concurrence period/zero
PL date
1 2 3 4 5 6 7 8 @
NORTHERN REGION
Jammu and Kashmir
1. Pakaldul Central CWVPP 4x250 1000 5088.88  03.10.06 72 months EC obtained on 29.2.2008 and forest
(07/05)  Validity From date  clearance obtained on 16.5.2005 and
extended up of CCEA 6.12.2010.
to 02.10.15  clearance
on 26.12.14
2. New Ganderwal JKSPDC 3x31 93 965.86 10.6.14 48 months EC obtained on 27.9.13 and forest
(State) (01/14) 7/14 clearance awaited
Himachal Pradesh
3. Kutehr Private JSWEPL 3x80 240 1798.13%  31.8.10 60 months  Environmental cleared on 05.07.2011.

10/11 Approval of Stage-I for diversion of
61.4083 Ha. of forest land accorded
vide letter dated 22.06.2011 and

[VHEVS VAIVY] O] SAPMSUE UTILMY  TL
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4.

Miyar Private

MHPCL

3x40

120

1125.16
{Compl.)

07.02.2013

110 months
05/13

Stage-II forest clearance accorded
on 19.02.2013 for implementation
of the project. Validity of earlier
bids has expired due to delay in
obtaining Forest Stage-2 clearance
and acquisition of Pvt. Land. Fresh
bidding are being invited Validity
of concurrence upto extended upto
03.03.2014. Further extension of
zero date for start of construction
was requested by the developer for
12 months. Further comments sent
on 04.08.2014 Reply from developer
received vide letter dated 04.04.15
and consent of HPA Division for
grant of extension of validity of
concurrent for one more year sent to
PAC on 13.04.15.

Environment cleared on 30.07.2012
FC Stage-I Cleared on 27.07.2012.

Funding tie-up in process. Financial
closure is in process. Proposal for

shifting
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1 2 3 4 5 6 7 8 9
of barrage axis in model study is
under process. Comments of CWC
on this aspects sent to developer
on 27.11.2014. Reply submitted
on 16.12.14, 01.05.2015 clearance/
further comments awaited from
CWC.
5. Chango MPCL 3x60 180 2077.294  31.03.14 58 months EC & FC awaited
Yangthang (compl.) 04/15
{Private)
6. Chhatru Private  DSC 3x42 126 1386.08  15.1.2015 75 months EC & FC awaited
(Comp) 06/17
Uttarakhand
7. Kotlibhel St-TA  NHPC 3x65 195 1095.77  03.10.06 54 months EC obtained on 9.5.2007 and FC
(**)  Central (12/05)  Vahdity from date  St-I obtained on 13.10.2011 & St-11
extended of CCEA awaited.
up to clearance {(*%) CEA declined revalidation and
2.10.2014 on asked the Project developers to
27.11.2012 submit the fresh DPR with updated
features and revised cost estimates.
8. Kotlibhel St-IB NHPC 4x80 320 1806.43  31.10.06 54 months MOEF declined FC.
(**y  Central (12/05)  Vahdity from date  EC given earlier on 14.08.07 is
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G

10.

11.

12.

Kotlibhel St-II

Central

Pala Manen
State

Alaknanda
Private

Rupsiyabagar Kh

asiyabara Central

NHPC

UJIVNL

GMRL

NTPC

8x66.25

4x120

3x100

3x87

530

480

300

261

2535.86
(03/06)

1922.8
(12/06)

1415.96%

1715.15
(05/08)

extended

up to
30.10.14 on
23.11.2012.

30.11.06
Validity
extended

up to
29.11.14 on
27.11.2012

23.02.07

08.08.08
Validity
extended up
to 7.8.2015

16.10.08

of CCEA

clearance

60 months
From date
of CCEA

clearance

53 months
10/07

69 months
03/09

64 months
12/09

withdrawn on 22.11.10.

{(*%) CEA declined revalidation and
asked the Project developers to
submit the fresh DPR with updated
features and revised cost estimates.

E.C. accorded on 23.08.2007. F.C.
declined.

(*¥%) CEA declined revalidation and
asked the Project developers to
submit the fresh DPR with updated
features and revised cost estimates.

EC obtained on 7.12.2005 and FC
obtained on 6.6.2006. It is
understood that the project has
been discontinued by Government
of Uttarakhand due to additional
conditions for environmental
safeguards.

EC obtained on 12.3.08, FC St-I
obtained on 8.11.11. St-II obtained
on 09.11.2012.

Forest clearance awaited.
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1 2 3 4 5 6 7 8 9
13.  Vyasi /State UIVNL 2x60 120 936.23 25.10.11 36 months EC obtained on 7.9.2007 and FC
{02/10) 12/11 obtained on 21.10.1986.
Fresh FC awaited.
14.  Devsari/Central STVNL 3x84 252 1558.84 07.08.12 60 month, EAC meeting held on 27.12.2011
{06/10) 01/13 recommended for EC. Formal letter
will be issued after FC. FC liked
with vacation of stay imposed by
Hon’ble supreme court.
Sus-Totar: NR 4217
WESTERN REGION
Chhattisgarh
15. Matnar State CSPCPL 3x20 60 313.35 19.08.04 Yet to be cleared by MOEF.
{03/04)
Sus-Torar: WR 60

EASTERN REGION
West Bangal

Odisha

0] SAPMSUY UBIILLY  Of

[VHEVS VAIVY]

SUOHSENG) PALIDIS



16.

Jalaput Dam Toe OPCL
Private

3x6

18

69.68%

31.01.03

E&F clearance not applicable. OPCL
failed to take up the project.

A meeting held on 27th and 28th
May, 2013 at Hyderabad between
officials of APGENCO and OHPC
in presence of both the Government
of AP and Govemment of Odisha
for implementation of the project
by OHPC and APGENCO jointly.
Draft minutes of meeting (MOM)
sent to Government of Odisha

vide Government AP letter dated
03.12.2013 for necessary action

the matter. Action will be taken
after singing of MOM OPCL 1s
pursing with Government of AP and
Government of Odisha to finalize
PPA and Land lease agreement to
start the project construction work
and complete the project in 24
months from the date of financial

closer.
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Sikkim
17. Teesta St-IV NHPC 4x130 520 359474 13.05.10 74 months  EC cleared on 09.01.14. FC-I cleared
Central (07/09y  Validity From date on 26.02.2013.
extended of CCEA
upto clearance
12.05.15
Sus—TotaL: ER 538
SOUTHERN REGION
Kerala
18, Athirappilly State KSEB 2x80+ 163 385.63 31.03.05 42 months  Project was referred by MOEF to
2% 1.5 (2004-05) 03/05 Western (hats Heology Expert Panel

{(WGEEP) constituted by MOEF in
Feb., 2010 to study ecologically
aspects. WGEEP has recommended to
MOEF that Athirapilly-Vazachal area
should be protected as such and the
permission for the proposed hydro-
electric project at Athirapilly should
not be given. KSEB communicated
its views on WGEEP report to
Government of Kerala on 25.01.2012.
The State Government submitted the
response to the Recommendation of
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19.

20.

Andhra Pradesh

Indirasagar APGENCO  12x80 260
{(Polavaram)

State

Karnataka

Gundia State KPCL 1x200 200

3013.68
(2010-11)

1119.56
(11/07)

21.02.12

25.04.08

76 months
12/11

52 months
09/08

WGEEP to high level working group
chaired by Dr. K. Karthrinangam,
Member (Science), Planning
Commission. The working group
Member visited the site on 18.01.2013.
Outcome of this visit is awaited.

EC approval on 25.10.05. Against
an appeal, NEAA quashed clearance
on 19.12.07 on ground of public
hearing not acceptable in Odisha and
Chhattisgarh. Against appeal of GOAP,
HC of AP on 31.12.07 suspended order
of NEAA until further orders.

Project was referred by MOEF to
Western Ghats Heology Expert Panel
{(WGEEP) constituted by MOEF in
Feb., 2010 to study ecologically
aspects. WGEEP has Submitted its
report to MOEF indicating that MOEF
need not to permit the execution of
Gundia HEP as the loss of diversity
and environmental mpacts would be
significant. MOEF sought for opinion
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of GOK on this report and the
same has already been submitted

to MOEF. Centre has constituted

a committee under Chairmanship

of Dr. Kasturirangan, Member
Planning Commission to prepare

a road map for implementation of
infrastructure projects that would
not affect environment. Committee
held a meeting on 21.8.12 at New
Delhi and details sought have

been fumished. On 13.01.2013

Dr Kasturirangan with a high level
working group has visited the
Project. Director, MOEF has sought
some more details on 31.01.2013.
HLWG has submitted the report to
MOEF on 15.04.13 and the Ministry
has accepted the HLWG report on
19.10.13. MOEF has sought detailed
report on 12.12.2013. KPCL initiated
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action for study report by
approaching Institute of eminence on
1ssue taised n the HLWG report.
MOEF informed accordingly on

04.01.2014. EC awaited from MOEF.

Sus — Torar: SR 1323
NE REGION
Manipur
21.  Tipaimukh NHPC 6x250 1500 516386  02.07.03 87 months EC approved on 24.10.08. MOEF
Central (12/02) from date  vide 29.08.2013 has declared
of CCEA diversion of 22777.50 ha to forest
clearance land falling in Manipur and vide
letter dated 26.09.2013 has rejected
diversion of 1551.30 ha of forest
land falling in Mizoram for the
project. Project is proposed to be
undertaken through JVC (NHPC-
69%, SIVNL-26%, Government of
Manipur-5%.
22, Loktak D/S LDHCL 2x33 66 867.67 15.11.06 78 months EC approved on 16.01.2013. Stage-I
(**)  Central (10/06)  Concurrence from date  FC accorded on 03.03.11. and Stage-
transterred, II accorded on 22.12.2014.
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from NHPC of CCEA (**) CEA declined revalidation and
to LHDC clearance asked the project developers to
on 6.8.12 submit the fresh DPR with updated
validity of features and revised cost estimates.
concurrence Developer submitted the fresh DPR
extended upto on 25/3/15.
14.11.14 on
24.01.13
Arunachal
Pradesh
23. Dibang Central  NHPC 12x250 3000 1588639 23.01.08 96 months  FAC 1in its meeting held on
{(11/07)  Concurrence from date  23.09.2014 has recommended FC
validity of CCEA (S&I) to the project with reduction
extended clearance in dam height by 10m. Request
thrice, of NHPC for further extension of
lastly up to validity beyond 22.01.2014 not.
22.1.14. accepted by CEA and NHPC has

been requested to submit fresh DPR

considering updated features, cost etc.

to CEA for concurrence vide letter
dt. 11.07.2014
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Dibbin Private  KSKDHPL — 2x60 120 728.54*  04.12.09 48 months FC of St-I obtained on 7.2.2012 and
10/10 Stage-Il FC in awaited E.C accorded
on 23.7.2012.
Lower Siang JAVL O9x300 2700  19990.74* 16.02.10 114 months Yet to be cleared by MOEF.
Private 01/11
Nafra Private SNEL 2x60 120 848.22%  11.02.11 36 months EC Obtained on 17.1.2011 and
07/11 19.08.13, St.-I forest clearance cobtained

on 12.7.2011 and St-11 clearance
obtained in June, 2012. Financial
closure completed. Drawal held up
for want of final orders on diversion
of forest land. EPC contract allotted
E&M under process. RCE received in
Nov., 2014 was returned on 21.11.2014.
Vahidity on concurrence is  also expired
on 10.02.2014.

Nyamjang Chhu BEL 6x130 780 6115.6%  24.03.11 62 months EC obtained on 19.4.12. St-1 FC
Private Validity 0112 obtained on 9.4.2012 and St-II
extended up awaited.
to 10.10.16
Tawang St-1 NHPC 3x200 600 4824.01 101011 78 months  Environment clearance accorded on
Central (05/10y  Validity from date 10.6.11. Forest clearance proposal
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extended of CCEA forwarded by State Government to
upto clearance MOEF on 21.08.2011. FC awated.
10.10.2016
29, Tato-II Private  THPPL 4x175 700 5616.20% 22512 72 months  Environment clearance accorded on
01/12 27.6.11. Forest clearance awaited.
30, Tawang St-II NHPC 4x200 800 6112.3 22.09.11 83 EC accorded on 10.06.11. FC Stage-I
Central {0510y Vahdity months available but FC Stage-Il awaited.
extended from date
upto of CCEA
22.09.2016 clearance
31. Demwe Lower ADPL (5x342 1750  314491*% 20.11.09 61 months EC accorded on 12.02.2010. Forest
Private +1x40 CEA 04/11 clearance accorded on 03.05.13.
MW) asked the Financial closure yet to be obtained.
developer
to submit
the updated
cost before
revalidation
of TEC.
32. Hirong Private  JAPL 4x125 500 5532.63*% 10.04.2013 78 months EC and FC awaited.
01/14
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33.

34.

35.

306,

3

38.

Etalin Private

Talong Londa
Private

Naying Private

Siyom

Kalai-II

Heo

EHEPCL

GMR

NDSCPL

SHPPL

Kalai PPL

HHPPL

10x307
+

1x19.6
+ 1x7.4

3x75

4x250

6x166.67

5x190

1x190
+ 1x60

3x80

3097

225

1000

1000

1200

240

25296.95%*

2172.88%

9301.11

12100

14199.64*

1614.35

12.07.2013

16.08.2013

11.09.2013

17.12.13

2ldela

16.04 15%*

84 months
10/14

60 months
11/14

72 months
01/15

78 months
01/15

87 months,
01/15

50 months,
09/16

EC-Clearance for revised install
capacity of 3097 MW vyet to be
obtained. FC-Proposal for diversion
of forest land submitted by developer
to State Forest Department vide letter
dated 10.11.2012. Clearance vet to
be obtained.

EC & FC awaited. Proposal for
additional unit of 6.3 MW, considering
riparian environmental flow submitted
in Nov, 2014 to CEA.

EC & FC awaited.

EC & FC awaited.

EC & FC awaited.

EC & FC awaited.
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39, Tatol SHPPL 3x62 186 149355 04.06,15%* 50 months EC & FC awaited.
11/16
Mizoram
40. Kolodyne St-II  NTPC 4x115 460 5188.13 14.09.11 68 months Revised TOR submitted on 26.7.11.
Central {(10/10) 10/12 Forest proposal submitted to State
Government on 20.12.2010. EC& FC
awaited.
Nagaland
41. Dikhu NMPPL 3x62 186 199474  31.03.14 52 months EC & FC awaited.
(comp.) 01/16
Meghalaya
42, Kynshi-I AKPPL 2x135 270 315437  31.3.2015 EC & FC awaited.
09/2015
Sus-Torar NER 20500
Torar: At Inpra 26638

*Completion Cost.

**Concurrence meeting held. Concurrence letter is under issue.

EC: Environment Clearance FC: Forest Clearance JVC: Joint Venture Company.
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